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■PART III.
Regulations, Orders, Notifications, Rules, etc., ...

Governor and by Heads of Departments.
issued by the

HOME, REVENUE AND FINANCE 
DEPARTMENTS.

section 4 (2) of the Act. Under section 
3 (c) of the same Act the Governor of Orissa 
appoints the Deputy Tahsildar, Gunupur, 
to perform the functions iof a Collector 
section 5-A of the Act.NOTIFICATIONS. undor

The 23nl December 1936. SciiedItle.
District—Koraput. J
Taluk—Gunupur.
Village—Vikrampuram. f.
Description of land, wet or'%y, in^m or

poramboke with survey or .^aimash fno.__
Zamindari, wet and dry jeroyati.

Name of owner—(1) or occupier (2)_
(1) Maharajah of Jeypore.
(2) Plots I and 2—Subudhi

dham.

No. 8348—La-82-R.—Whereas it appears 
/to the Government that the land specified 
(in the schedule below and situated in the 
! Vikrampuram village, Gunupur taluk, Koraput 
Liie't-is needed for a public purpose, to 

for the construction of a rest-house
---- a,ram, notice to that effect is

to all whom it may concern in 
with the provisions of section 
Land Acquisition Act I of 1894 

Laud Acquisition Amend- 
of 1923; and, the 

authorizes the 
h’S staff‘ and 
conferred by

/ district, is 
( wit,fat Vikrampuram 
I hereby given 

. I accordance 
14(1) of the 
las amended by the 
(went Act 
I Governor 

' I deputy 
workmen

Jaganna- 

Sanjivarao of
XXXVIII 

of Orissa
Tahsildar, Gunupur, 
to oxer cite the powers

hereby lhot 3—Subudhi 
Vikrampuram.

i.
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Boundaries of 
taken the land required to be South—By part of plots nos. 322, 321 

325, 330, 329, 333 and 339,
West—By part of plots nos. 370, 369, 364, 

359, 360, 355, 348 and 349 and 
plot no. 363 and old embank
ment;

Block B—area 0 06 acre—mauza Ujanipara. 
North and West—By old embankment,
East—By part of plots nos. 49 and 50 and 

plot no. 48,
South—By the boundary of mauza Athara- 

bhag.
Block C—area 0-14 acre—mauza Athara- 

bhag.
(for replacing Gochar land)

North—By plot no. 370,
East—By plot no. 367,
South—By plot nos. 364 and 368,
West—By proposed embankment to be 

acquired in Block A;
Block D—area 0-03 acre—mauza Ujanipara. 

(for replacing Gochar land)
North—By plot no. 38,
East—By old embankment,
South—By the boundary of mauza Athara- 

bhag,
West—By plot no. 4 Daya river; 

are required within the aforesaid villages of 
Atharabhag and Ujanipara.

This notification is made, under the 
provisions of section 4 of Act I of 1894, to 
all whom it may concern.

A plan of the land may be inspected in 
the office of the Land Acquisition Deputy 
Collector, Irrigation Branch, Cuttack, or in 
that of the Executive Engineer, Southern 
Division, Cuttack.

Objections to the acquisition, if any, filed 
under section 5-A, by any person interested 
within the meaning of that section on or 
before the 24th January 1937, before the 
Collector-of I'uri, will be considered.

By order of the Governor,
P. T. MANSFIELD,

Chief Secretary to Government.

up—

Plot 1.
North—Dry land and Subudhi Sanjivarao, 
East—River Vamsadhara,
South—Waste land 

dham,
W est—Cart-track.

of Subudhi Jaganna-

Plot 2.
—Waste land of Subudhi Sanjivarao, 

East—River Vamsadhara,
South—Dry land of • Subudhi Jaganna- 

dhara,
W c 3t—Cart-track.

North

u
rIPlot 3.

North—Remaining portion of the
wet land of Subudhi Sanjivarao, 

East and South—Cart-track,
West—P. W. D. road.

Plot 4.
North—Rainfcd wet land of Subudhi 

Sanjivarao and cart-track,
East—Plots 1 and 2,
South—Cart-track,
West—Rainfed wet land of Subudhi 

Sanjivarao.
Approximate extent to be taken up—

Plot 1—0*38 cent—dry.
Plot 2—0 26 cent—dry.
Plot 3—0-28 cent—rainfed wet. 
Cart-track—0*16 cent —poramboke. 
Area—1*08 cents.

Whether waste or arable—Arable.
The 23rd December 1036.

rainfed

No. 8647-r-La-81-R.—Whereas
to the Government of Orissa that

it
appears
land is required to be taken by Government 
at the public expense for a public purpose, 
viz., for retired line in the 3rd quarter of 

8th mile of Daya left embankment 
28-B at Atharabhagand Ujanipara, in the 

villages of Atharabhag and Ujanipara, \ 
pargaua Kotrakang, zila Puri, it is hereby 
notified that for the above purpose 4 pieces 
of land measuring, more or less, 2*11 acres, 
bounded on the—

the
no.

OFFICE OF THE ELECTIONS OFFICER.

Corrigendum.
Puri, the 26th December 1936.

The following corrections are made in the 
Orissa Legislative Assembly Electoral Rules, 
Part II (Elections and Election Petitions), 
1936, published under Government notifica
tion no.
October 1936:—

(1) Rule 62—Omit the words “together
with its counterfoil. ”

(2) , Rule 68—For the figure “27(c)”
• read “ 27 (b) (in').1’

Boundary.

Total area—2*11 acres.
—area 1*88 acres—mauza Athara

bhag.
jjArth__By the boundary of mauza Ujani-

and old embankment and 
542, 543, 324,

Block A i
2609-Ref.-P., dated the 2nd

para
part of plots nos.
330, 331, 336 and 337,

370, 364, 366 4__By part of plots nos.
358, 357, -356, 345, 313, 341, 
339 and 369 proposed to be 
acquiredin BlockC (for replacing 
Gochar land) and plot no. 342,

M. HAMID,
l Elections Officer to Government.
)
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*

QUARTERLY FINANCE STATEMENT OF CENTRAL CO-OPERATIVE BANKS AND UNIONS 

OF ORISSA FOR THE QUARTER ENDING 30TH JUNE 1936.
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StatementQuarterly Finance 

Liabilities asd Quasi-Liabilities.

i
is11 
11

Outside the movement.
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la £ 0■g£-3 IES*5|Iii* St.
.sS-g
*. o5 ° k 23
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1JTamc of Bant.
gS 25is
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1£J *3£23 2 a£ c*
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o
3 5 PS£5 115

CGuo
3 10o o 0

8
761 2 3 54

R3.I Its.
Bs.Bs. 55,880Bs.Bs. Rs. Rs. Bs. 41,435

1,5075,6081,11,857J. Banki-Dompam Central 
Co-operative Union Ltd.

1,77,374 3 33,809
34,100' 3,34814,3511,91 "892. AnpnJ Central Co-opera

tive Banking Union Ltd. j
38,925

33.35512,0711,48112,9992,20,S503. Puri Central Co-operative 
Bank Ltd.

20.6S7
G2,3S036,7524,1442,15,735 ;4. Khurda Central Co-opera

tive Bank Ltd. 54,652

19,390 f3,75718322,9045. A'fmapara Central Co
operative Union Ltd.

3.39S88,943

16,855! 12,602' 33C. Sambaipur Central Co
operative Bank Ltd.

70,221 15,6012,663/

24,17420,2597067. Bnrgnrli Central Co-opera- I 
tive Bank Ltd.

54,883 9,00518,164
l

67,7468. Cuttack Central Co-opera
tive Bank Ltd.

5,40,600 21,2606,439'4,288■

2,04,921 •9. Kendrapara Central Co
operative Bank Ltd. 28,852550 8,5381476247,86c

JO. Jaipur Central Co-opera
tive Bank Ltd.

2,28,662 36,423 52613,940 0,625 44,010

11. Kujnng Central Co-opera
tive Union Ltd.

1,55,756 79,934 985 1,224 3,226 32,620

8,46,49012. BaJasore Central Co-opera
tive Bank Ltd. 9,202 6,705 840 49,995 66,770

1,61,97513. Bbadrak Central Co-opera- 
tive Bank Ltd.

1,04,234 12,340 955 124,194 47,292

5,35,556 53,4SS- ,.14. Gan jam District Co- I
- operative Banking i

Union Ltd. j
1,10,204 ; 7,430i 36,857 1,18,650 I

I
3,35,40415. .Aska Co-operative Central j 

Bank Ltd. I
1,47,001 20,000 325 27,601 1,22,565

! ' 1
53,4SS39,62,710 3Total 8,70,752I 1,41,702 22,261 3,42,272 7,74,863

%
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and Unions of Orissa-for- the
quarter ending 30th June 193&,I

Assets and Quasi-Assets.

movement.
Outside the movement. Within the movement j 

contd. j
3o

Undrawn liabilities. 
c-8*,> pQ3h credit accounts 

u”1?nJee<| the Provincial 
^wfpf? Ccntl;al Banks or to 

Societies .and by Central 
Banks to other Central 

Banks or Societies.

S 313 2Undrawn balance of 
assured cash credit.

9ag -2_CJ
rti 9
1 £ £.9Name of Bank. £u* o o g

m « 
o

§3
E3
18

tan*g
SS

s 1si 2c a ;g
&!a .5 =5 aoo «s
g*I!

. si

9 §w a gs a m
S/ o o 2To cover 

deposits. S-S !For loans 
transaction.

£5«s
•si5*°

a a i— o -

cl £ g o ”

2 oo
M 9£ - ® a* Ifis

x: qmo
a e a

I: M H
i1 11 12 13 14 15 16 17 18 19 20 21I

RS; Rs. Rh. Its.- Rs. Rs. Us. Rfl. Rs. Rs. Rs.
1. Bank! Dompara Central i 

..Co-operative Union Ltd.
; 30,081" 2,33C 4,036 3C* 9,102 3,65,013 8,148- .\ l

2. Angul Central Co-opcra- 
• live BankingUnion-l.td.

'48,145 6,769 0,092 31,550 649 2,75,070 2,744* i
3. Puri Central Co-operative 

Bank Ltd.

1 4. Rhurda Central Co-opera- 
I tive Bank Ltd.

:
20,023- 2,959 3,631 !2,001 1,33,242 64,232

!34,361* 5,2028,692 132 1 36,740 | 2,98,955 34,i27 jii
! |5. Nimapara Central Co

operative Union Ltd.
7,937 20 I1,971 498 ; 6,602 ! 1,10,765 2,799 :

!- :6. Sanibalpur Central Co
operative Bank Ltd.

6,394 945 I 70 j 170 I86,514 8,942!
ij 1 I I I

7. Bnrgarh Central Co-opera- : 
tive Bank Ltd.

6,466 659 1,552 | 995 !'• 94;507189 6,092

8. Cuttack Central Co-opera-: 
tive Bank Ltd.

44,084 5,399 9,608 64 10,712 j 4,87)205 7,246

10,5779. Kendrapara Central Co
operative Bank Ltd.

538 4,101 233 Z,43,640

10. Jaipur Central Co-opera
tive Bank Ltd.

15,099 960 450 1,060 2,56,397 30,507

1,098ll.'Kujang Central Co-opera
tive Union Ltd. * *

4,994 1,252 9,015 2,29,5>96 976
I

I 83212. Balasore Central Co-opera
tive Bank Ltd.

8,295 | 8,28)918.44,251-
i

1.940 100 2,660 3,08,95335;66513. Bhadrak Central Co-opera-: 
r- tive Bank Ltd.

175

I
2,045 • 19,790 ! 1,65,600 491 47,51219,321 57,570! 11. Gan jam #

operative 
Union Ltd.

5,87014 25,839District Co- 
Banking ; .

10,150 10,000 6.63,9034,000 4,3324871,01915. Aska Co-operative Central “ 
Bank Ltd.

&1 * •

!.
18,015 32,471 47,512 | 1,49,63974,247 j 1,88,261 49.69,3925,39!) 1,91,15910,8083,18,041Total
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4

Assets and Quasi-Assets.

Bates of Interest on
which money is usuallyWithin the movemeD

o
2!

o

73 S43 ■S2A2 2 • -3 t>>Rame of Bant. a®n3arl£8#&o s ■gg
oejB■ Ia a

■£ . 
0-*3

T3
o

c
S o g'S a o~ a 

s?
T35 T3s o ■5g 2 &i 9p. oh *>*o

o H
•♦a

33 gP o pq H
I
I 23 24 2522 201 27 28 29 80 31

Rs.Its. Us. Rs. Its. Rs.I !
0,3441. BanId Dompara Central

Co-operative Union Ltd.

2. Angui Central Co-opera
tive Banking Union Ltd.

2 6,931 8,720 6% 11% 3i%
1,478 8,241 13,315 10,579 3%, 34% 10%

6%0,Wo°|andl2ho
and 71%

• •

L3. Puri Central Co-operative 
Bant Ltd. 7,980 40,238 3%. 6% 

7% and 
7*%

io%,ioj%j
and 12J%

• •

4. Rhurda Central Co-opera
tive Bant Ltd. i4,270 34,415 4,862 6J% 10% • •

6. Nimapara Central Co
operative Union Ltd.

e
12,970• •

3%, 5% 
6% 61% 
and 61%

8% 4% 
44% 161% 

on cash 
and 10% 

on paddy

3%, 41%,
6% and 
61°/0 and 
12% on 
grain 
deposit.

0,001 On special share 
only.

10& 91%114 :
1217 o

97c, 1217c 
on cash and
207c on .

paddy i

6. Samhalpnr Central Co
operative Bank Ltd.

7788 24,530 6,192I • •

8.
7- 32 13,771• • 5,571 9,876 1217c 

and 20°/o 9• •

10.
8- 20,967 27,914 GO,918 10,470 3 to 017O 8 to 1217„ 11.
0. Kendrapara Central Co

operative Bank Ltd. 2,688 7,213 16,732 6,108 &7c 127c • •
10. Jaipur Central Co-opera- 

tlve Bank Ltd. 4,440 27,095 4,788 3,5,81 and Q> 7» 8& 
* 

1217c

67c11. Kujang Central Co-opera- ! 
tive Union Ltd.

• •
10,831 3,129 5 and 3% 14.9|7o12. Balasoro Central Co-opera- 

tivo Bank Ltd. 12,699 I’
40,444 49,461 115,957 Ml and 1°1% 9g°/013. Bhadr^ Central Co-opera- 37. 917.48

3,382• •
0,537 3 to 80/o 61,

i 5 A ska Co-operative Central 
1 ’ Bank Ltd.

32,891 • «
■ a 60,357 ■

7,041 j2% to 0°/o
[47o to 7°/e26,214

5*7.■ •

5,739
®7o

87oTotal 44,990 52.1,97,956 6703,57,438 I1*13,873
• •

* •
• •

:

*
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Deposits or debentwes of the kind dealt with In columns 2 and 3
Repayment of loans by societies.

Other deposits and debentures falling duo.: Estimated.
Sfame of Bank.

Deposits 
for not 

more than 
three 

months.

On current or 
savings bank 

account.
In twelve 

months 
from

commence
ment of 
present 

quarters.

Actual, In 12 
months

preceding pre
sent quarter.

Amount of 
matured depo
sits already 

due for pay
ment but not 

yet paid.

In twelve 
months for 

commencement 
of present 

quarter.

In 12 
months 

following.
In next 12 
months.

In subse
quent 
years.

In next 12 
months.

1 2 3 4 6 6 7 8 0 10 11

Rb. Rs. Rs. Rs. Rs. Rs. Rs. Rs. Rs. Rs.1. Bankl-Dompara Central 
Co-operative Union Ltd. 3,857 51,620 24,080 24,521 68,296 15,000 eo,ooo 70.000 19,042

2. Angul Central Co-opera
tive Banking Union Ltd. 10,529 78,451 35,578 8,600 21,348 36,783 3,000 5,000 3,617

3, Purl Central Co-operative 
Bank Ltd. 23,763 60,236 7,925 43,841 56,245 38,840 10,000 12,000 12,256

4. Khurda Central Co-opera
tive Bank Ltd.

16,305 10,339 3,631 18,270 72,623 94,567 30,000 40,000 48,555

6. Nimapara Central Co-opera
tive Union Ltd.

602 9,069 2,324 585 10,414 35,000 15,000 3,710

6. Sambalpur Central 
Co-operative Bank Ltd.

6,301 404 63,516 3,000 3,000 721

7. Bargarh Central Co-opera
tive Bank Ltd.

5,172 2,050 3,133 44,522 10,000 10,000 3,866

8. Cuttack Central Co-opera
tive Bank Ltd.

78,279 2,29,194 27,615 80,206 36,528 88,778 1,40,000 1,45,000 9,763

9. Kendrapara C e n't r a 1 
Co-operative Bank Ltd.

4,862 60,271 3,668 5,332 1,271 1,29,517 15,000 30,000 6,706

15,95210. Jaipur Central Co-opera
tive Bank Ltd.

21,099 8,136 11,350 33,875 7,38,250 1,94,500 24,000 12,300

7,47011. Kujang Central Co-opera
tive Union Ltd.

13,387 61,950 200 32,322 .60,421 20,000 20,000 8,632

17,88912. Balasore Central Co-opera
tive Bank Ltd.

65,000 15,000 20,000 2,05,000 6,23,601 62,133 24,592 15,826

3,06476,79413. Bhadrak Central Co-opera- 
* tivc Bank Ltd.

7,994 21,983 62,140 5,000 10,000 6,837

55,350 13,7602,74,071 18,2404. The Gan jam District Cc- 
Banking

7,525 1,06,0611,06,010 53,974 1,33,121operative 
Union Ltd.

£,26,280 72,250 8,2431,00,480 1,30,00011,505 82,000>. Aska Co-operative Central 
Bank Ltd.

83,53316,640

i ;3,42,8523,67,740 5,66,963 12,60,857 8,23,69410,42,673 5,44,566 3,67,4853,81,625Total

/
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Banks and Unions of OrissaQuarterly Fingiice Statement of Central Co-operative
for the quarter ending the 30th June 1936.

PART III.

Repayment of loans by Societies estimated in each m,n 
in twelve, months from commencement of 

quarter (column 9 of Part II).
Portion of Deposits of Debentures of the kind dealt with in 

columns 2 and 3 of Part I failing due in each quarter in 
twelve months from commencement of present 

quarter (4th column of Part II).Name of Bank.

Amount of-ma- 
tured deposits 

due for pay
ment but not 

yet paid.

Iv Quarter.'Ill Quarter.II, Quarter.I Quarter.In I .Quarter JrV Quarter,I Quarter, ill Quarter.)

•
. 9 10871 652 43

Rs. Rs.Rs.Rs.Rs,Rs. Rs. ,Rs.Rs.

10.000 15,0001. Bank! Dompara Central Co-operative 
Union Ltd.

10,000■ 25,00015,00040,4758,916 2,229

600 ■t. Angul Central Co-operative Banking 
L'nion Ltd.

2,00050036,783,78,451 I

3,0002,000. .i3. Purl Central Co-operative Bank Ltd. 2,0008,00038,840.50,236 J

30,0024. Rhurda Central Co-operative Bank 94,56710,339,

5. Nimapara Central Co-operative Union 
Ltd.

lOipOO. 16,0005,0004,00010,4149,069.1

6. Sanibalpur Central Co-operative Bank 1,000 50063,516. 600 1,000

7. Bargarh Central Co-operative Bank 
Ltd.

3,0003,000 1,000 3,0002,056 V:

i
8. Cuttack Central Co-operative Bank 

' Ltd.
88,7782,29,194 10,000 1,30,000V

9. Kendrapara Central Co-operative 
Bank Ltd.

1,29,51760,271 4,000 8,000 1,000 , 2,0(’0
i

:10. Jajpur Central Co-operative Bank Ltd. 21,099 .L 1,38,250 j i70,000 35,000 30,000 59,500

I
11. Kujang Central Co-operative Union 

Ltd.
4,COO 8,787 50,421 3,000 10,000 2,000. 5,000

65,00012. Balasore Central Co-operative Bank 
Ltd.

5,23,601 17,133 25,000 • 20,000

76.79413. Blmdrak Central Co-operative Bank 
Ltd.

52,140 1,000 2,000 1,000 i 1,000

55,425 06,500 !85,350 ! 67,39614. The Ganjam District Co-operative 
Banking Union Ltd.

J 5. Aska Co-operative Central Bank Ltd.

27.416 31,655 31,878 15,112 4!
53,921 i 12,990 20,865 !. 12,710 30,000 38,000. 30,000 52,000

i

T4

1,52,787 70,644 ; 87,365 j 7,31.877Total 12,41,8271 1,71,416 1,42,788 1,56,878 3,52,012

w* • - ***r'S*J

S. C. RAY,
Deputy Registrar, Co-operafciue Societies

> Orissa.

Cuitaok; Printed end published by V, M. Money, Press Officer, Govt. Press 0 G
24- 254- • 31*12-1030


